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FORM A
PUBLIC ANNOUNCEMENT =
{Under Requiation 6 of the Insdvency and Bankruplcy Board of India {Insolvency
Resoluton Process for Corparale Persons) Requlations, 2016
FOR THE ATTENTION OF THE CREDITORS OF
GEMS EDUCATION SOLUTIONS INDIA PRIVATE LIMITED
RELEVANT PARTICULARS

1. | Name of coporate deblor |Gems Education Sol wtions India Private Limited|
2. | Dawe ofincarparatan of corparate debior |05072014

. |Aut under which ¢ ae
1 ey fmmmmbany Iregistered  |ROC Delh
4. | Corporate identty No./ Limited Liabiity
dentfication No. of corparate deblor
5. | Addmess of he mgsterad ofice and
pancipal office (if any) of corpomte deblor

US0300HR2014PTCO52664

C - 310 3rd Floor Unlech Business Zone
Newana County South City 2, Gurgaon,
Gurgaon, Haryana, India, 122002

14.08.2025

6. | Insdvency commencement date in
respect of corpomte deblor

1. | Estimated date of dosure of

msolvency resolulion process

8. |[Name and regs¥aton number of he
|msclmncy professonal acing as intedm

resolution profes sonal

9. |Address and e-mail of the interim

resdulon professonal, as regsiered
with the Board

10.022026

CASaPpm Gupla
BBINPAOO11P-PO1324 201 8-21 91 2056

Khalsa School R
Ludhiana -141401
sapnaarun cafdgmail com

Lane-4, Bhagat C , Utiam Nagar,
mmna,

10.| Address and e-mal % be used for
corespondence with the nlenm|cirp.gemseducation@gmal com
msauton professona

11.] Last date for submesson of caims

12.|Classes of crdiors, if any, under dausa )
of subsadion (64 of sacion 21, ascerdanad
|by $e imedm e sdulion professond
13.|Names of nsclvency Professionals dentified 1
act as Auhonsed Representative of oediors
In aclass (Three names foread dass)
14.|{a) Rdevan! Fosns and

) Detals of auhonzed regresentatves | hitps./fbbi. govin/enhome/downloads
are available al: (b) Physical Address: NolApphicable

Notice is hereby given hal he Natond Company Law Tribunal has ordered the
commencamen! of a caporale insolvency resdution process of he Gems Educaton
Solutons India Private Lirmited on 14 .08 2(25.

The creditors of Gems Education Solutonsinda Private Limited, are hemby callad upan o
submil their clams with proof on or before 28.08.2025 10 he interim msolution profassional
al headdmssmentoned againstenlsy No. 10.

The fnancal creditors shall submit her clims with proof by eleconic means only. Al
other creditors maysubmel he claims with grool in person, by post or byalackanicmaans.
Submission of false or misleading proofs ofclam shall atraci penaltes. Bt

Sapna Gupta
IBBIAPA-0011P-PO1324/301 B-201 W 12056
Intenm Resolubon Professonal

Gems Education Solutons India Privale Limied

28.08 2025

Not Appicabie

NotApphcable
a) Weblink:

Date: 14082025
Aace : Khanna
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